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(b) if so, what steps have been taken by
Goverment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIKRAM
MAHAIJAN): (a) Yes, Sir.

(b) A team of officers is looking into the
complaints made against the management.
The report i awaited.

Import of Power Equipments

526. SHRI SURAJ PRASAD: Will the
Minister of ENERGY b, pleased to state:

(a) whether it is a fact that the State
Electricity Boards in violation of policies
enunciated by Government are importing
power equipments even though BHEL can
manufacture them;

(b) whether it is a fact that State Gov-
ernments of Uttar Pradesh and Maharashtra
have imported power equipment and they are
not paying the price of equipment purchased
from BHEL;

(c) whether it is a fact that State
Electricity Boards are not lifting power
equipments from BHEL for which they
placed orders; and

(d) if the aaswers to parts (a), (b) and (c)
abov, b, in the affirmative, how the Central
Gotwnment propose to tackle the problem?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIKRAM
MAHAIJAN): (a) Under the present import
policy of the Government, State Electricity
Board; ar, permitted to float global tender; for
power equipment irrespective of whether
some of the equipment are manufactured
indigenously or not. The selection of suppliers
on the basis of such global tenders, foreign or
Indian, i* subject to scrutiny by a Committee
set up in the Department of Heavy Industry,
which takes into consideration all the relevant
factors.

(b) There are some outstanding payments
to be made by th, U.P. and Maharashtra State
Electricity Boards t° BHEL towards cost of
equipment supplied to
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them. However, no major equipment has
been imported by these Boards recently.

(c) The BHEL had reported some time
back about the delay in taking delivery of
some equipment by UPSEB. No such report
was received in the case of MSEB.

(d) The UPSEB & MSEB have been
advised suitably in the matter in so far as
outstanding dues/delivery of equipment is
concerned.
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Power equipments produced by BHEL

529. SHRI VITHALBHAI MOTIRAM
PATEL: Will the Minister of ENERGY be
pleased to state:

(a) whether it is a fact that some State
Governments, including Gujarat, have
complained against the power generating
machinery produced by BHEL;

(b) whether Gujarat Government have
requested the Central Government to allow
them to import power generating machinery;
and

(c) what is the Ceniral Government's
reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIKRAM
MAHAJAN): fa) to (c) The information is
being collected and will be laid Ofl the Table
of the House.

Thermal power units at Chandrapur,
Rihand and Anpara

530. SHRI SURENDRA MOHAN: Will
the Minister of ENERGY be pleased to
state;

(a) when were the thermal power units in
Chandrapur (Maharashtra® Ri-



